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They should be given some stringent pun-

ishment so that other people can learn a les-
son from it
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Non-payment of Compensatory
Relief to Fanners of Madhya Pradesh
for damage of their crops due to

Natural Calamities
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Urgent Need to Attend-to problem of
Child Labour in Orissa

SHRI SANATAN BISI (Orissa): I will take
only one minute, Mr. Chairman.

Sir, this mention is regarding the problem
of child labour in Orissa. A survey of child
labour conducted by the State Department of
Labour and Employment has identified 2.15
lakh child labour in Orissa; over 20,000 of
them are in hazardous industries; and only
15,000 of the total child labour are registered
with the National Child Labour Project. A
majority of these children are occupied in
beedi-rolling units and the construction sec-
tor. Under the national Child Labour Project
schemes, children engaged in hazardous oc-
cupations are withdrawn and they are reha-
bilitated in special schools. The present maxi-
mum permissible expenditure per child per
year is insufficient due to the rise in prices.
Further more, The NCLP is at a standstill as
the Central Government has not released the
funds. The instructors and the other staff are
not getting their salaries regularly as a result
of which the schools are even closed. There
should be a serious monitoring of the activi-
ties of the special schools. Thank you, Sir.

MR. CHAIRMAN: Now the House ad-
journs till 2.30 p.m.

The House then adjourned for lunch at
nine minutes past one of the clock.

The House reassembled after lunch at thirty
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Resolution 232.

nine minutes past two of the clock

The Vice-Chairman (Shri Sanatan Bisi) in
the Chair.

PRIVATE MEMBERS' RESOLUTION

Re: Need to review the electoral
system—contd.

THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI) We will now take up Private
Members' Business (Resolutions) and continue
the discussion on the Resolution moved by Shri
Ramadas Agarwal. Shrimati Urmilaben
Chimanbhai Patel — not here. Dr. Ranbir
Singh — not here. Shri Raghaviji.
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